Name of Corporate Debtor: M/s. Plutus Infraventures Pvt. Ltd.
Date of Commencement of CIRP: 15.03.2022
List of Creditors as on: 22.06.2022

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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Home (022 - - Creditor - While verifying the claim filed by
F1.na.n ce the ITFL it was observed that out of
Limited

the total 5 loan accounts only one
loan has been sanctioned in the
name of Company and all other
loans has been sanctioned and
disbursed in the name of Mr. Raj
Kumar Dewangan. Further, no
Charge on the assets of the
company has been created by the
IIFL. against the loans sanctioned

in the matter and only one Board




Resolution could be verified from
the records authorizing the
company to avail the loan. No
Board Resolution could be verified
authorizing the board of Directors
to become the Co- borrower with
Mr. Raj Kumar Dewangan and the
Audited Books of Accounts of
Corporate Debtor also exhibit an
amount of Rs. 2,25,850/- as
outstanding as on 31.03.2021.




